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Central Cabinet, is sponsoring his casc.
Even today we know from the newspapers
that six of Mr. Biju Patnaik’s concerns
are in default for income tax-arrcars. Cases
are pending against him. It is surprising
that Mr. Jagjivan Ram should enter the
scene to publicly canvass for Mr. Biju
Patnaik’s induction into Rajya Sabha. I
am not objecting to his sitting in the
Rajya Sabha on his own, but the members
of the Council of Ministers should not back
Mr. Biju Patnaik. Many of us may not
be here at all after the hiennial elections.
But Mr. Biju Patnaik should not be
allowed, should not he sponsored in this
manner to take vevenge on the Rajya
Sabha .

MR. DEPUTY CHAIRMAN: It is

not relevant.

SHRI LOKANATH MISRA (Orissa) :
The point is very relevant hecause he is
trying to gct into the Rajya Sabha through
very indirect means. They have struck
a bargain. Both are equally corrupt tax-
dodgers, Mr. Jagjivan Ram and M:.
Biju Patnaik. Now Mr. Jagjivan Ram
has colluded to make arrangements for Mr.
Biju Patnaik’s coming to Rajya Sabha
They have struck a hargain. Mr  Biju
Patnaik has gonc back day hefore yester-
day. I know it for certain that Mr. Biju
Patnaik has gone back to Orissa in order
to seduce Members there through bribery,
through corruption. That is the only art
Mr. Biju Patnaik knows . . .

MR. DEPUTY CHAIRMAN:
you now sit down ?

SHRI LOKANATH MISRA: He has
gone there to hribe them., The hargain
is there .

Will

MR. DEPUTY CHAIRMAN: Order,
order . .

SHRI LOKANATH MISRA: If Mr.
Biju Patnaik succeeds in  toppling the
Government there, Mr. Jagjivan Ram will
see to it that he is elected to the Rajya
Sabha.

MR. DEPUTY CHAIRMAN: There
is no point of order. The House stands
adjourned till 2 p.m.

The House then
one of the clock.

adjourned at

The House reassembled after lunch at
two of the clock, Mg. DEepury
GHAIRMAN in the Chair,
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REFERENCE TO A REMARK MADE
BY THE CHIEF MINISTER OF
HARYANA ABOUT SHRI TULA

RAM

MR. DEPUTY CHAIRMAN: Now>
the Railway Budget. Mr. Dikshit.
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THE BUDGET (RAILWAYS)1g76-71—
GENERAL DISCUSSION—conid.

SHRI JAGDISH CHANDRA DIK-
SHIT (Uttar Pradesh) : Mr., Deputy
Chairman, [ risc to speak on the Railway
Budget presented to this House .
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2\ @1 & 7g fragw wr JEa g
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Ffag uF  www T F{E FATAH, AT
g aar A FTEE a1 TEG ARG &
wraT &3k zad gan fwg Srgeafaa
A1zT F H(F FAE I (@ 7RG
a7 Frarar § 1 FE AN IAE (AAET )

SHRI BANKA BEHARY DAS (Orissa):
When the Railway Mmister announced
the withdrawal of certain proposals that
he made in his specch about enhancement
of third class passenger fares and also faves
on sleeper berths, etc. he talked of certain
political compulsions in _an indirect way.
I am happy that the Railway Mimister
has at last realised that after the changing
political scene, the administration cannot
be run in the way in which it was running
till now because he will have to accede
to the demands of the people of this country
in view of the changing political pattern
in which the Government is to functioa in
this country if it wants to have a longer life.
In this connection I want to emphasise
that this political compulsion should not
be only limited to the administration of the
Miaistry but to the administration of the
Railway Board and of the various zomes
into which it has been divided. This is one
of the largest and biggest public utility
concern. I am not going to debate whether
we should give more importance to the
public utility aspect or the commercial
aspect because in  this country the way
the railway has developed, we will have
to look to both the aspects. According to
convenience, sometimes, we think of
public utility aspect and somtimes we
think in terms of commercial  aspect.
Sometimes the illustrations of other coun-
tries are meationed to buttress the views
of either side and sometimes the former
Railway Ministers used to give a rosy
picture about the Indian  Railways when
they compared the losses the Railways
in other parts or countries are suflering.
Sometimes, the same argument was ad-
vanced by others to show that when the
Railways arc suffiering such a great loss in
other countties, why should you try to
make profit in this country. So the same
illystrations are being advanced from both

’
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points of view to show that we should not
move either way. So long as we have to
depend on rail transportation, which s
our major ftransport and cannot divert
our passenger and other trafic to either
air or road transport in a bigger way, we
will have to give serious thought to the
functioning of the Railways and its ad-
ministration. So it should be viewed not
only from the point of view of commercial
proposition but it should be viewed from
the public utility service point of view
alse. So I want to give some suggestions,

The new Railway Minister should give
more attention to streamline the Railway
Board and the Administration. There is lot -
of scope for doing it and also to plug the
loopholes in the railway administration
If you think in terms of pilferage takiné
pla(;e in the railways, the wastage on
various counts, the corruption in collusion
with the public and the ticketless travel
and al.so the lack ofimagination and proper
planning in the Railway administration
then you can very well sce that there is z;
lot of scope for economising the expenditure
in Railway Administration. The Minister
has given some facts here as to how since
1950-51 the wage bill has goane up, whereas
the fare has not gone up proportionately.
This is not the proper way of looking at
things. If after plugging the loopholes and
streamlining the administration, there will
be any necessity for finding resource
interpally, then the Railway Ministers
might have some justification. But unless
that is tackled first, it will be wrong to
put the burden on the tax-payers or the
copsumers or the passengers in this country.
So I hope the Railway Minister will apply
his mind to that aspect. Then I want to
support some of the views expressed in this
House and the other House regarding the
rate of dividend that is heing paid to the
General Revenues because it is a most ana-
chronistic system that we have adopted
from the earlier times. Jf you want to
consider the Railways, as a commercial
institution as the Government proposes
alopg with its public utility aspect, thCl"l
we cannot think of giving as much aividend
as we like or ensure a fixed amount of divi-
dend to the General Revenue without
caring for the proper planning in the
Railway Administration. So I think the
Dividends Commuttee should look into this
aspect and a departure will be made so that
alongwith contribution to the General
Revenues, we will not starve the Railways
of resources for its planning and develop-
ment. I want to remind the Minister that
not only because of certain unremunerative
lines—some MG lines—that we suffer
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but also because of suburban transport.
1 have statistics to show that the entirc
Southern Zonal Railway is running at
a loss So we should not consider from the
point of view of onezone or a particular
service. The overall picture about the
administration should be taken into consi-
deration and the profit and loss should be
taken into account. In this connection
it is proper that the Railway Ministry,
by projecting their ideas about the Fourth
Plan, should consider how to strengthen
that sector where we have more of losses
either in the suburban service or in the
Southern zone or the other M. G. lines.
1 think a speedy programme for develop-
ing thosc lines should he undertaken so
that we gct the best results during the
Fourth Plan aad in the subsequent period.

Often in this and the cther Housc,
some discontent has been expressed about
the functioning of the Railway Board.
Recently, T had a discussion with some
top officers of the Railway Administration
who told me that the more the Parliament
Members discuss about the accidents and
other aspects of the Railways, the more is
the advantage because in the name of pre-
venting accidents, they can strengthen the
Board and induct more officers in the
higher ranks so that the army of higher
officers will proliferate at the cost of the

State exchequer.

Though it was a very satirical remark of
a topmost railway officer, 1 think there is
certain  amount of truth in it because,
whenever we discuss about accidents and
safety measures, the only solution  the
Railway Board and the Ministry give us s
to add another branch 1o the railway ad-
ministration, so that bureaucratic control
over the entire system grows and, ulti-
mately, the loss on railway account
increases. So these aspects should be taken
into consideration because, in the course
of these tiventy-two years, the railway
administration has proliferated to such an
extent that, I think, a stage has come
when each addition in the railway ad-
ministration is giving us diminishing returns
to a certan extent.

Mr. Deputy Chairman, because my
time is very limited, I will now confine
myself to two or thiee points. Now I go to
the aspect of railway employees. Railway
is the biggest undertaking employing more
than fourteen lakhs of people, But, you know,
that for a pretty long time the railway
administration has not been giving enough
attention to the wage structure in the
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railway administration though the Prim®
Minister, about five or six months back,
announced in this House that a pay com-
mission will be set up which will have
under its purview commercial  concerns
and public undertakings including the
railways. I would have been very happy
if the railway administration had set
up a separate pay commission instead of
burdening the same pay commission with
so much work, because it will take a long
time, and 1 do not know when the
railway administration will be able to
do justice to the railway employees. But
even if we concede that, I will say that
the pay commission should not go into
the details as far as the railway adminis-
tratton  is concerned, because it will not
be possible for the pay commision to look
into all aspects of ratlway administration
as far as pay fixation is concerned. They
can be left with  the job of fixation of
norms of pay. They can easily recom-
mend what should be the need-based wage
and what should be the minimum wage
in the railway scervice.  They can eastly
limit the number of scales of pay. But
ultimately justice can be done to the em-
ployees only when, on the basis of the
recommendations of the pay commission,
bipartite negotiations take place, just as
we have them in the wage boards. So
I will now request the hon. Mmister thart,
instead of burdening the pay commission
with  all  those details, he should take
some of their burdens to the bipartite
negotiation machinery so that the problems
of railwaymen can be properly attended to.

Secondly, I want to request the hon.
Minister also about the proper functioning
of the permanent negouiation committee
When  this negotiating machinery was
advocated, it was intended to function at
three levels, (1) at the zomal level, (2) at
the Railway Board level and, if no settle-
ment can be arrived at at these two levels
then (3) at the top-most level, by adjudi-
cation. But 1 am very sorry to say that
up till now the lower two levels are func-
tioning and perhaps much attention has
not been given to the top-most level. I
am told that Mr. Priya Gupta, general
secretary of the All India Railway-
men’s Federation, met some time in
February Mr. Gulzarilal Nanda to dis-
cuss about those aspects, and I am further
told that the Minister has agreed to give
some attention to this third fayer in the
negotiation machinery. I hope the hon.
Minister will, when he replies to this
debate, throw some light on 1this and will
concede the demand of the railway em-
ployees to give much more importance to
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this permanent negotiation machinery.
Again I will request, on behalf of the
ratlwaymen and the country, that the hon.
Minister should try to influence the Govern-
ment to withdraw the Essential  Services
Maintenance Act, which s hanging over
the heads of the railway employees and
those of other public utility services.
With the change in the climate in this
country which he himself admitted when
he withdrew the proposed increase in the
railway fares for IIT Class passengers,
this has become urgent. I hope he will
take into consideration the  political
climate in the country and he himself
will take initiative because he up
till now, has been connected with labour
movement.  The  Essential  Services
Maintenance Act should no longer find a
place in  the democratic statutes of this
country. M. Deputy Chairman, then
I go over to the subject of the September
1968, strike, to the iaiiwaymen’s strike.
Of course certain  concessions have been
given, but I want to remind the Railway
Minister that in most places court cases
are going on up till now, and nothing
has been done up till now to withdraw
those cases. He will be interested to know
that during the strike though eight persons
were killed in Bikaner, a case is going on
there up till now in  which a 65-year old
lady, mother of a railway employee,
is being charged with murder, during that
September strike. So I thiuk these things
he should take up with the State Govern-
ments so that justice could be done to
those railway employees who are suffering
in court cases or in cases at departmental
levels. Mr. Deputy Chairman, I will
again request the hon. Minister also to
look into cases of firing, into the cases of
those persons who had been wounded
during the firing or during the lathi-charge,
which happened during the strike period.
Up till now nothing has been done to give

compensation to those victims of the
strike. So, if it concerns the Railway
Ministry, the Railway  Ministry should

take up the matter and, if they are out
siders, if they are other than railway men
and are connected with other Ministries,
then the Railway Ministry should take
up this matter with the other Ministries,
to see that those victims are properly
compensated.

Then I come to the aspect of regional
demands. Mr. Deputy Chairman, Sir,
in the other House I saw that Mr.
Poonacha, an ex-Railway  Minister,
spoke about planning of the railways.
When he was the Railway Minister, the
same argument I was advancing before
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him here. I was saying that proper
planning was not being done and certain
areas were being given much more im-
portance durmg his period from various
points of view. Now I want to place
certain demands of my State in this con-
nection with which he may not be ac-
quainted because within these three years
we have seen four Railway  Ministers
occupying their seats as such and then
vacating the same at intervals of four or
five months. I hope Mr. Gulzarilal
Nanda, the present Railway Ministe-,
will continue till the end so that we will
not feel the necessity again to go to some
other Minister to impress upon him the
fact that Orissa and certain regions are
neglected. Mr. Deputy  Chairman, I
want to say that the Railway Adminis-
tration treat not only our State with
contempt, they also treat Membars of
Parliament and the Informal Consultative
Committee with contempt. The Deputy
Minister very well knows that, when Mr.
Poonacha went to Cuttack to inaugurate
the Cuttack-Paradeep railway line—along
with him the Chairman of the Railwa;
Board was also present—he promised there
that the Cuttack-Paradeep railway line
would be completed before 1971, But 1
don’t know what happened; with all
mysterious happcnings bekind the scene
it was delayed. It was taken wp in the
Informal Consultative Committee and
it was decided in the Informal Cons ulta-
tive Commuttee that the matter would he
taken up with Orissa M.Ps. separately
and that the railway administration peopfe
would be called. The Railway Minister
and the Deputy Minister were also present
at that meeting though most of us could
not be present. There the Railway Minis-
ter announced that the railway line would be
completed beforc 1971 and the assurances
that were given by both the former
Railway Ministers, Mr. Poonacha and Dr.
Ram_Subhag Singh, would be implemen-
ted. Perhaps yesterday I asked a question
in this House about the Cuttack-Paradeep
railway line, And the same Minister,
after all those assurances, came out to tell
me that it will be completed by the end
of 1972. So I think the Railway Ad-
ministration not only treat the State with
contempt but they also treat the Informal
Consultative Committee and the Members
of that State with contempt. I  think
Ministers are prisoners in  the hands of
the Railway Administration and the
Railway Board. I think they should
apologise before this House and promise
that all those assurances that were given to
Orissa up til! now will be implemented
as far as the Cuttack-Pradeep railway line
is concerned. (Zime-bell rings.)
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[Shri Banka Behary Das]
I am fimshing within

Talcher-Bimlagarh  railway  line fo
which entire Orissa was agitated for the
last two years. We were promised in this
House that the engmeernmng jsurvey had
been taken up and that it would be com-
pleted before the summer of 1970. Again I
was astonished at the reply I got, because
yesterday they replied to me that it would
be completed by the end of this year and
after that it will be taken into considera-
tion. The very purpose of undertakiug
the engineering and traffic surveys of this
Talcher-Bimlagarh railway line was to
see that it was included in the Fourth
Five-Year Plan. Though they have not
openly commitied themselves like that
we know that the Railway Ministry and
other Ministries, the Iron and Steel
Ministry and every other Ministry, are
very particular to see that this railway line
comes into being during the Fourth Five-
Year Plan period, that at least the work
is started even if it cannot be completed.
So I am very sorry to say, the way the
Southeastern Railway behaves with us,
and the way the engineering survey is
bemg delayed, perhaps they want to
scuttle the entire idea of this railway line.

Again I want tosay tuatin the Informal
Consultative Committee we discussed about
the train services in the coastal region of
Orissa and I would not say it was a promise
but there was certain amount of under-
standing on this matter. Perhaps the new
Railway Minister does not know; all the
mail and express trains between Calcutta
and Madras by accident have to pass
through Orissa because they cannot pass
over the sea or pass through the air. But
you will be astonished to know that not a
single mail or express train between
Calcutta and Madras runs during day time
in Orissa.  The argument that 15 put

forward is . .

SHRI KALYAN ROY (West Bengal) :

Is it dangerous to travel in day time in
Orissa ?
SHRI BANKA BEHARY DAS: No-

body can travel by express or mail tram
in Orissa because of this . We have been
agitating for the last four years that they
should arrange the timings in such a way
that at least two or three express trains
run during day time in Orissa so that the
passengers in Orissa can move from one
place to another. But the argument that
is put forward is that there is one passenger

. service for Orissa
four or five | day time.
minutes. Again I want to say about the ! discussions j

—————
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which runs there during
This is what was said in the
n the Informal Consultative
Commuttee and only two days back I got
a letter just repeating the same argument
that they have been giving for the last
four years. They have to look to the arrival
time in Calcutta and departure time in
Madras and also departure time in  Cal-
cutta and arrival time m Madras as
though  Orissa is of no concern at all.
So I would request the hon. Minister that
when te replies he should give a categori-
cal assurance in this House that out of the
four or five mail or express trains that move
i Orissa the timings will be arranged in
such a way that at least two trains would
move during day time in that coastal region.

Then there is the question of the Utkal
Express. After so much of fighting with the
Ratiway Board this Utkal Express was
started betwen Delhi and Puri hut you
will be astonished to know that though the
miicage is 200 kms. more, we have to spend
I3 to 14 hours move in the train. Between
Agra and Delhi alone we have 1o spend two
bours more than any other mail or express
train that moves between Agra and Delhj.
The result has been that the Orissa pas-
sengers cannot take advantage of the Utkal
Express (o any great extent, though this
train  was prinarily meant for Orissa,
of course, Madhya Pradesh was to he
benefited by the way. 1 think these aspect
should be given consideration and neces.
sary changes made.

MR. DEPUTY CHAIRMAN

must {imsh now.

SHRI BANKA BEHARY DAS: I am
Just finishing. I wrote a letter about ac-
quisition of land by the Railways in Baroda.
I had been to Baroda only two months back
and I was astonished to know that because
they have some project just on the suburb
of Baroda they have acquived a huge plot
of land by giving very high compensation.
And there are about 500 families most
of them railway employees living on that
land. There 15 some secret understanding
beiween the Railway Administration and
the landowner as a result of which these
500 families most of whom are railway
employees are going to be evicted. I wrote
a letter to the Railway Minister and I
would inform  him, if he is not aware,
that only 8 or 10 days back the High
Court of Gujarat has given a stay order
against the Railway Administration that
they cannot take over the land. And I
want to warn the Minister that if that stay
order utlimately matures then the Rail-
way Administration will have to pay a few

You
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lakhs of rupees more according to the present
decisions of the Supreme Court because
they will have to go by the recent value of
the land and not the value of the land when
the first notification was made. I would
request the Railway Minister that he should
try to have a compromise with those persons
who went to the High Court and got the
stay order so that the Railway Adminis-
tration could do justice to these 500 families
by exluding them from acquisition pro-
ceedings and there will be no necessity to
pay very high compensation to others.
They can withdraw the case from the court
and the Railway Admimstration can pay
a lesser amount to the landowner and the
whole matter can be settled in that way.
I have written to the Railway Minister ten
days back and I hope these matters will
be looked into by him in the light of the
additional information that I have given
now.

SHRI KALYAN ROY : Mr. Deputy
Chairman, Sir, only the other day I saw
either in the Hindusthan Times or in the
Times of India a cartoon showing Nandaji
as Railway Minister facing a very hostile
crowd which was throwing stones at
him and a shivering but an amused
chaprassi lurking behind the stage and
Nandaji shouting ‘I did not draft this’ or
something like that. The question is, why
should you adoptsomebody else’s baby ?
Nandaji was Home Minister and he knows
that if he takes up the money bag which
has been left by the Railway Board he will
have to face the consequences. Sir, he
has been a very able Labour Minister
commanding respect from all of us and I
do not wish that he should lose as Railway
Minister that respect which he earned as
Labour Minister.

Now I come to the first point, and that
is about dieselisation. If there has been
a greatest treachery or betrayal of this
country then it has been done in relation
to this dieselisation of the railways by all
the Railway Ministers. Starting with the
founder of the American lobby, Mr. S. K.
Patil—he is in the right place in the Syndi-
cate this policy has been followed by Dr.
Ram Subhag Singh. This dieselisation
of the railways is the most sinister, the most
unholy and the most corrupt deal between
the Railway Board and the oil lobby of the
Americans who want to tie up our entire
economy permanently to the Amricans. Sir,
would Nandaji have the courage to halt
it if he is not in a position to reverse it?
T am so much excited about this dieselisa-
tion because here is a country where in
the Third Five Year Plan we planned

6—9 R. §./70.
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that we should have 102 million tonnes of
coal. We raised nearly 65 million tonnes
of coal and we found we cannot consume
it. Now we are producing 74 million tonnes
of coal but even then there is some diffi-
culty in selling. Today in India we are
in a position to produce go million tonnes
of coal of which 50 to 60 million tonnes
are non-coking coal but we are not utilising
the entire capacity to produce coal and
you know, Sir, that once a coal mine
is closed down then it is very difficult to
restart it without a heavy investment.
The coal mining population—Nandaji
knows better than I do—went up to 400,000
workers but now it has fallen to 320,000.
Who is responsible for that? The whole
plan has been worked out by the World
Bank to perpetually mortgage our
economy to the Americans. And what is
it that I find in Nandaji’s statement; it is
that out of 60,000 kms. of railway lines
20,000 kms. have already been dieselised
and in the Fifth Five Year Plan he is
planning’to bring another 3,000 kms. under
dieselisation. What is the effect of it ?

SHRI AKBAR ALI KHAN: It im-
proves the efficiency of the railways; does
it not ?

SHRI KALYAN ROY: If you want
improvement of efficiency at the expense
of the millions of hungry and unemployed
people I would rather see that people get
jobs than efficiency. I do not agree that
itis an improvement at all.

SHRI R. T. PARTHASARATHY
(Tamil Nadu) : I do not mean to inter-
rupt but what ahout the cost of transport
of coal and what is its impact on the
economy of the railways as opposed to
dieselisation ? If you can establish on the
hasis of facts that it is better then certainly,

SHRI KALYAN ROY : I would try
to answer your point but let me develop
in my own way. Here is the Report of the
Energy Survey of India Committee. It has
estimated that if the present trend of de-
pendence on oil continues it would re-
present as much as 38 per cent of the total
import bill by 1980-81 which represents
a very formidable charge on India’s future
import bill. And this is what the Indian
Colliery Owners Association says. 1 am
quoting from their statement.

¢« ghare of oil, bulk of which i3 im-

ported, has been allowed to increase
disproportionately. During the last
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twenty yeais nearly Rs. 1,500 ciores
have been spent on imports of oil.
An equal amount would in all
prohability be spent during the coming
¢-7 years on imports of 0il.”

[S

As a result, what do we find? It is not
my view, it is the view of the Ministry |
of Mines and Metals which came out in the
“‘Statesman’’ of 2nd April that asa result
of dieselisation mines are being shut down
in India. Coal-miners have been thrown
out of work. On the one hand, the Railways
were buying 16.4 million tonnes of coal,
which gave jobs and which gave bread to
many workers, The latest report is that
they purchased 13.4 million tonnes, three
million tonues a year less, and this process
is going to continuc. What is the other
process? The other process is that dieseli-
sation will go up. The use of diesel oil,
on the other hand, will go up from 480,000
tonnes in 1969-70 to 757,000 tonnes in
1973-74. Twice the quantity of diesel ofl
will have to be imported. No doubt, Mr.
Nanda has also said i his report that he is
very happy that the World Bank has come
to his assistance, A sum of Rs. 180 crores
in foreign exchange will be used to support
the Californian and Mexican oil com-
panies and the Malons and the Rocke-
fellers. That is why they are doing it.
I am quoting from Nandaji’s report. Mr.
G. D. Khandelwal, Chairman of the
Railway Board, went to U.S.A. and
I am quite sure he enjoyed his stay in New
York and Washington either in Waldor{
Astoria or in some other hotel and there
perhaps dined and entertained. Out of the
55 million U.S. dollars credit, 6o per cent
is for modernisation and other things.
Seventy per cent of it will be used for the
import of components. The money will not
be given straightway. We will have to
import diesel engines and various parts.
This is why they are so glad. They are not
finding any market. On the one hand
they will be ahle to export American goods
into this country and op the other we will
he permanently tied tothem. If war comes,
and we know that Americans are warmon-
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It will come to a halt, It is a very famous
factory for  producing these particular
locos and this will come to a siop. By the
} end of 1¢71-72 the production of MG locos
‘ will also come to a stop. We will have no
i factory in India to produce steam loco-
motives and we will be again absohstely
depending on  the Americans. For this
the entire Govenment is responsible.
The future is absolutely ominous. Will
Nandaji take courage in his hands and
stop this process, the process which has been
pointed to hirn by a fellow-Ministry ?
I sawitin the papersand I am readingit:
*“The Department of Mines and Metals are
trying to persuade the Railways to have a
second look at the dieselisation program-
me.”” What happened to it? Are the
studies continuing or has the American
lobby succeeded even in convincing
Nandaji ?

The second pointis ...

SHRI T. V. ANANDAN (Tamil Nadu) :
He ought to have gone to Russia.

SHRI KALYAN ROY : I do not want
any import please. I have not sold myself
out to the Americans as you have. I do not
want either Russian oil or American oil,
when coal is there. That is my stand.
I do not support either lobby. Now, you
have enough coal in this country, but
people are going out of job and the coal-
mines have been shut down. You go and
beg in Washington ...

MR. DEPUTY CHAIRMAN: You
come to your second point.

SHRI KALYAN ROY : My next point
is about the wagon supply. {Here I find
the Railway Board giving various figures
in various books and in various state-
ments. As you know, the Railway Board
men are the greatest  Pharaohs of the
twentieth century.

SHRI T. V. ANANDAN Other
countries want to follow this. The United
Kingdom and Japan want to follow the

gers, in South East Asia, what will
happen to diesel oil. Would he get it?
He would not get it. Trains will not run.
Trains will come to a stop. What do the
Railway Board care ahout our country or
our country’s patriotism or our country’s
.uture? Here is the greatest act of treachery,
a piece of betrayal of this country, What is
happening? Nandaji has said it in his
report and I am quoting it. The Chittaran-

Railway Board’s system.

SHRI KALYAN ROY : They have not
selected you as one of their members.

MR. DEPUTY CHAIRMAN: Please
continue. N
SHRI KALYAN ROY : I raise this

question again and again because I

Jjan Locomotive Works now will completely
stop the production of BG Jocomotives, |

am vitally concerned and Nandaji also
knows it, Therc_ are a hungircd thousand
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coal wagon-loaders in the coal-mines. They
are the most shabbily treated people and
the owners come and tell us: ‘“What can
we do about it ? You ensure the supply
of wagons to the coal-mines. We do not
have wagons to lift the coal ; we do not
want to make them idle.,”” They have
admitted it in ‘A Review of the Perfor-
mance of the Indian Government Rail-
‘ways’ :— . . .

“Although the rail movement of coal
has increased from 66.5 million tonnes
to 68.6 million tonnes, the proportion
of rail movement to production has
come down slightly.”’

In reply to various questions in the last
Session  of Rajya Sabha raised by me,
the Railway Ministry did not have the
courage to admit that they had failed to
give wagons to the coal-mines. T am read-
ing an answer given on the 1st Decem-
ber:—

“Three Associations
represented for
wagon supplies in
fields as a whole. ..’

had, however,
increase in overall
Bengal-Bihar

Again, on the 4th of August, 1969,
they said :
“At present all sponsored demands from

these fields are being met in full.”

The question 1Is, when the wagon
building industry today is suffering for
lack of orders, why are you curtailing your
expenditure on wagons, as a result of which
a hundred thousand miners are idle? But
to me it appears there is still enough cor-
ruption for getting wagons. There is a
scramble between the soft coke producers
and the metallurgical coal producers to
get one wagon. This corruption is known
to everybody. I think Nandaji who was
the Home Minister once knows about the
coruption, Why does he not do someting
about ?

1 come to the target in the Fourth Five
Year Plan about the production of wagons.
The target was, as far as I remember,
180,000 wagons for the whole Five Year
Plan. Why has it come down? It came down
to 80,000 wagons. To meet the coal move-
ment and the movement and transport
of iron ore, manganese ore, etc. the
country requires at least 25,000 wagons per
year. All the papers of this country, viz.,
the Fconomic Times, the Financial
Weekly, the Statesman and others and ali
of them say that the minimum number of
wagons that we need in the Fourth
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Five Year Plan is 20,000 a ycar. Why is he
afraid to place orders? Is he afraid that
more of the West Bengal industry will get
work? Is he afraid that more people will
get jobs?  Is he afraid that more coal will
be supplied? Why is this particular reluc-
tance to give coal wagons to the coal-mines?
No straight answer has come up till now.
They have tried to wriggle out. I will read
out this particular paragraph :

“Withdrawal of the control over distri-
bution of all non-coking coal in
1967-68 resulted in indents increasing
out of proportion to actual production.

The indents sponsored by them con-
tinued to be given preference in allot-
ment of wagons over the non-spon-
sored indents. All State Governments
agreed to sponsor their demands ex-
cept the West Bengal Government.”

Why the West Bengal Government did not
agree ? They would have given reasons
for that. This ‘sponsored’ business is
terribly affecting coal despatch. We want
to know froni the new Railway Minister
the names of the coal-mines, how many
wagons they ordered, how many he was
able to supply to them.

T come to the third question about the
coal- price. It is known that since decon-
trol in 1967, in the last two yeas, the
Railway Board succumbed to the pressure
of the mine owners and increased the price
of coal by Rs. 8 or Rs. 9 per tonne. Am
I to understand that the Railway Board got
nothing out of the mine owners for this?
Anyway this is a problem which the Cabi-
net has to tackle as?a whole instead of pas-
sing it on to some other Ministry. We feel,
Sir, that it is better to have dearer coal
than cheaper miners. Similarly, the other
point is, can he assure the House today
that he will buy coal only from those coal-
mines who are implementing the recommen-
dations of the Coal Wage Board ? Is it
not a fact that even now, pocketing the
increase in price, the coal-mine owners are
refusing to implement the recommendations
and the Railway Board is still buying from
those coal-mines which are not paying ac-
cording to the recommendations, which
they are supposed to pay ?

The other point is, you have three fac-
tories, one at Chittaranjan, one at Bana-
ras, and the other, as far as I remember
is the Integral Coach Factory. Why do you
run them as departments? Why cannot
they be run as we run the Hindustan
Aeronautics and Hindustan Steel? Why
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[Shri Kalyan Roy]

should their balance sheets not be disclosed
to Parliament? How much profit they are
making for each of the factories? Why
should it be concealed ?

The other question I want to mention
is this. The most important coal field
trains which are used by the factory workers,
by the miners, by the managers, by the
technicians are the Black Diamond and the
Coal Field Express. Nandaji himself has
travelled in the train Black Diamond.
According to an answer given to a ques-
tion in Rajya Sabha on the 2nd of March
he said that their efficiency is between
60 and 70 per cent. These are the vital
trains which are used by the steel employees
who go to Durgapur, by the miners, by
people who go to Jamshedpur, by people
who go to Gomoh. Th= efficiency is nil.
Would he see that these important trains
which are used by the workers do run in
time ?

The last question, how do socialism and
saloon go together, I do rnot understand.
Mr. Nanda is one of the pioneers of soci-
alism. Anyway he claims to be one. There
are today 9oo coaches which are exclusi-
vely used by the officers, who enter the
saloons and think that they are big Nawabs.
Would he actually take the step to make
those officers travel at least in first class—I
do not want that they should travel in
third class ? Would he abclish the saloon
system, or would I see Nandaji travelling
in a saloon tomorrow ? I do not know.
Why don’t you put an end to this system?
You continue to give the privileges to
the Princes, you continue to give all privile-
ges to the ICS. Nowhere you have chang-
ed except socialism in words. Socialism
disappears as soon as you step in. Would he
actually now implement what he says on
the basis of which he is continuing as
Railway Minister ? Otherwise I am afraid
like last time when he was a victim of an
unfortunate conspiracy of the Home Minis-
try, Mr. L. P. Sirgh ditched him, there
is an apprehension that the Railway Board
may also ditch him. Let him be cautious
about these new friends.

st Awrem  (ghoron) ¢ Sqgwmfa
SY, & AT YT A FF FW Y WA F
IfagrE # W@ T AR AN gE
AT | 39 1 Cfagrfas 3o fava
¥ 39T ¥ oNfaewTe FT AT 2, qST =
g frafor & wrgfas <19t &1 Skargs
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| ], ST faeme AT §alR
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st AR : Fgr A wF gAY A
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w1gat g B 3@ qid qwl & fgaarar
g (F HaE § Y fede W H
JE FWT T g | § awmar g 5
s # gfaar wgar A ¥ I HA
ST STAT WG E1 GRS A TH AR
SYIET =BT g { £ard A |

% Ar grer #y 3w § 7 @@
FAATAT AWGAT g F  J@qF F I
fegme & 37X A FEAYR & WL OF I
9 F gW1 agd e ) e
fere o 2ATE FEIT F QAT AT
AFNT 492 qUT F WAL AT FI A
F wfg ar F F W 46 aaw
g1 1@ wF FEI '@z TR AW FT
TATHRT §T9 TG 2 T 9% F19
I F|IU aAr gt § ) zafae agt
9T 9A FT EEAT M A g1 F fae
qga & SEq

gadt  arq 7 ug frdza FT FEan
g B gfamd fegaw 7 @ oF
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Mz faw 1 g aga &0 gt
g uw ST Wz g fow fET
S qIfFRATE ¥ FATST g AT At Sd
g dt o#1 S feFdl &1 AmEAr
FIAT T2747 I¥ I Faed ¥ foar
ar, affT wfesg® q 19 F9T TEq AT
s, zafan 9w g F aA F wfaw
Fx qrr =Jrfem

[THe Vice CHAIRMAN (SHR1 AKBAR ALI
KnaN) in the Chair.]

AF AT W Ag  FANAT ATEAT §
HR W AATI FT AT oH I GrEAT
gt g, sgfaa wfedt s aq-
gfag arfew sifaai & fag s gfaa
WY A AN 399 ag (Aasa 2 i 40
@IEE FT FIRA & Fqa1 27 qfaai
F forg Ty ot & Wi v F wrfaw
Fr FrAv =fgm | =gy Al # wie gAr
Fifgd wmEifs 4 @9 awr & WA

)

AT H F 3T §&T Y ¥ GrgAT FEy R
Y & A AT a7 F 12 {F4T FT I
Zar ud sral v sy OwEy A &
FIT &L | I GET F AT & ATAT 9@y
FATCT F@T 2 |

st wa e (gharo) o oarew
JUTHA WIS, I« AL @9 |l Sy A
JqAT g5z g9 fFgT 9r AT FTET qra=’
HqAT AR g T ™1 6F 98 Fqw w7
Grerar dETT S ¥ WED & 9%
SATET WY A WEar | 47 g g 6
ITET ST AT G #T (FIAEAT qT_@H FT
TS 97 98 99 IgiA @en & faar §
A I ag oA ax faar g v a 3+
T3 gC GFUE #1 Ad qg1 E § Wi 39
(9T & 3¢ HATTFRATE AT ATEATE | 7T
IS AT F AT A0 A IR F
ag qeAT Arear § fF sl F qur #
@A | ITAT TAUT, TAFT TATAT TGF A
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[ stra s
gt a1 fIFEr FLATAT AT WA 9%
AATEHAT &1 SH gAY 9 fF T4
T IGT a9 H WATH AT 97 | 51T gH
F1 ATy feft a9 W WT a9
aarer  fegarar qiar o, afET feew
T T Tl AT AIAH AT ATAZT TR
R wad awz A g (AT sEr g
T [|d Fc H AATHE AT BT |
AT g 3w @ e fF T e 9t &
WA a9z ¥ AEr AT W AW
AT Fgd & O G991 & TATH @Y
gaTE) @ AAG AF FAT ATEATE
fF st oF fesd & 40 JOT 937 F¥
g g £ AT 9N 76 ATIHY 37
TH Y & AT A7 a0 feFe F an
FGE A ATT SATRT GMI T AT
3@ @F Al & Frasg A (T Oy
9127 F AT E, Ag ATT WY q9m H
v arfy & Jafs uw (oA § 40 sr1e-

fagi &Y g O 76 ATIHT AW E 1 AT )
d ggod F@r AGATE F g z@F

AqaTea® IET FF TG |

Y T qAIE ATRT ¢ ATT JHTS-
ardy Ffewmr i 3@ wWE

*t T AX@Y . H qE ATTAT FEAT
gfdaar awg g ot WF &7 e gy
W AT SERT AT FTgH Fifom
wwir  wfga

st AR ;ST T T HAST F AT |
F1E 399 FT AL FY AT A FATAT AT |
AT e awrd A AT H Y 3w |
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TAE ATAT gAA SAH WISV HI ST
SR Amwawr 7 faarar gar @R
YA A WY qer | I FA FGT AT
fFa gz g fr 3§ Gy ofie
373'73 e e |
# fad gar &Y FAT  WEATE A
gramr st folse a@ @ id ™
FgAr Argarg R Af feceht & QAT
FATZT A It 2| I¢ aaf I AN
F AT Fifgd ek Fgar =nfgd 6F 980
aT (Fafr sive @t 3 g AT H CR
3N ¥ A dsd § o Grady aferer §
FBAE | FA FTCF TIAT FTATS AT
T g e qA A wifaw FQE artE
TE IR FSAT F | ATA TE A HAT
Fgar g (F I w@TIM A FA@AT
Fifer fF o fradr i @AY R
A gz oEv ey AT ogR AW
JT FT JEW AL B |

W EA (A AR O A=) o X
3@ TFTE |

s S A At F T W/IE I8
AT AR )
(st TEedt S AeRT) ¢ FL, 9T

qEr A

st S Ao § wgar g (@ 3w
T ¥ 57 zadr g g § saw fag
FE FTIAH FLT AT FHifare H | I
FraT AT wemy A Fifae Ay A0l
arfe ¥ sarer Wig A8 arg

TaF oqraT § o AR § °g qeAr

| wrgaT g fF dara A e g5 A T2
SAE S g1 G OF ATSIEE §
*ft ST ATCRYOr ¢ @9 A% S ¥y £ | ok Ag UF dga & wEfaw cangE |
fr oot ogy ofie i ot IuF ¢ ‘ g, 99 AW gEd Sl 9T e 9T
AT Sgrar e I A& @ fE o | wara g a1 dona WAt g Fon ar !
SAFT  HATH  FEr AT & | 3AMC 4 | faosft aF v S g7 wiegy A d
TZ AT WTAT FATATE o HAY o 3w | Ay AR AET O ATHL F I AT &
TRXHA Qe =T ) A ATT gELITH = § | Fgara s9wd

g @I A T ALY GAT FIET T |
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WA S fasy 6 wHA A OF A T
q¥ gLdal I Iy Iw9 Awar g HR
et 29§ 91¢ ag fradt & sz aqt 7
& S TIT AL AATAT ATATE |

| SH¥ AT W WAT Sff ®T €A I
T sy fearr WAt g fF doa ®
TaFIfRIE ¥ At § ot gu A&y
ST T@re  wafF qorg (Fesdt w7 AT a
Tg TAFCES gears e g AT 4
T AT ARATE F Fr g g fF
AT FH  q AT AL L @ & AT
gfarmr & ae oy a9 eAw WY R
WwWE | zafan § vAd Aifer Wagad
AT =wgarg fF asg d gl
¥ fawet & g Ay ST ST F#;
gasy v sy =JnfEa |

FART NI Y A@ET H qIY AT FET
ATgATE AMF § JIT AR WA §
# T dwmfaee F27 #1 awr @ &
dramy aog & fF W R AR o &
TaT FEAT §, TE FAE §, A &
g draTy &St 31 F SN A I
ATEATE F T ard WA uF G ai &
21 e fEdr #1 g & @ F fag
SELT AT g AT AE A (M@ gasa
FT(EAT JT | AT AT gEL AR
w1 at AT agi 9 (8% oF & =t
faerarr o

st Stwe fas 1 (STET) F_E ST

UF I AT E 3 W AW F
FLITL AT § |
1 T T ¢ qET 9X OF ATIy

F10F e (wa st } AlFT agh A
arefrat r drz ¥ ¢ wrady FTAE 1 ATH
ag A FLAT ARAT § OF AT ATt
T fod Wi R pwarq W|I A
THE T T AL FAG | A T
TG FATT T AT &g 2T A At
FoF @ FF g A |
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THE AT § Ag a9 FAT ARAT 8
fF doma ox arde oferr g, oF aEx
sifars & 1 gET ¥ IEET ATRER
FAT 19 T & W ot @i A&

T suET T SATTET & 1 fE

60 fFeT #YeX q2dT 2 | IR SWETET
TAFYT & Tifa=gT SAT  ggAT @ Qv
UEH FWJAT TATAT qIqT & IqH q1E
wifaragz AT wsarg | &9 faw H o &
o FAT AIgarg f5 ogEr ¥ Iw-
qTET ATAFGT AT A7, 19 FFAr Hrez 7
gOE s A% W A g aife
adft ST 60 WA ATEAT A FT GHT
FETIZATE, a8 AFET IS | S §
gawt  orady (Reft 3 @3 & (A
(AT MY §T AE ATIA FATE TS
IEF JAFT A AL 9L AT T GAF
#oar & e o gfemom # s &)
OF 5 TT A1 qATS AT ag oy
gafae o3 &ifF sw  F1 s w3
11 g g, gfgmr o fgaraer §
argy uE Wy Ared A% ad @, #
dgr gw g1 fear, zmifs 9urg ek
giaamn fegmam & 438 § 1 59 aw
AqFT oA T AG g wefew Az
ser  awdy Jrfgr ) wF wifsmam &
aeré gs vd aw &g "fmw grag
A7 | TR 1 fAguE FErdr Afwa
AT O FTL T ARG AT, TEA AW
ATT | IS ATAH T ZAAT AT
qr, ATTHT TAT F, fAFUE FAH &Sy
afefm @Y E ot zafag a3 wew @
g wear & 91 gER w e s
g Fgf ong 4% AZA FATH F¥ Hifww 7
FifF gH S®W § SRE F 93T A6
T f :

fegdr falqeer amaas & (e
g ymad fafaezz a@mga & #7571 o1 %
agi wraardy FoE | g FRr a1 O 9
HE AT E FATY WU & ST 94X
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3 3@ T ¥ FFC A E AR AT
T TgT ATH HIT 100 TAT FATH
¥ F gafag o< TN Y TAAE | ATTHT
#E TAWH G & FREa st § et
faeslt ag= &% | 3q T fafreags,
gro A gaw fag it FFer ar f sraw’
qATF FET AT 3 | 7 3WIL M
A& wEwr afes ara frarar g G e
9T Y99 ¥ 9@ g MIEN AET TA
Fift Y w7 1A feedr og=ET A9R
Ty gaE MmO T grea gl | Y
AT A4, A9 g@T F ogeE 9T fwaa
grRAgE, ATt gifts @ F fag
TIAT A Ve g a10F FA aFq 9% g AT
T AT AT TEITR F A ]S TATE
aE aumar g B oadr e w
AT FRY {1 AE R AT HH A
qifreara ST AeTlATA &Y avE X
A g a fooht v g T ® et
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Afesr 8, g0 2, s=rer @ !
zrew  faw zwdn F AT wifgg fe ot
FAw Fia qTEAT A WICSAT F 37C FaET
U 2T a1 wree 29 A ad 1 qr7 Jgh
WA g AR ¥ aga A feohrddiy
A @FATE | FIEHIE 29 90T e
qgd HAT AT & A FA ATIT F ATA
it My aw fawz 9@ gt &0 4
T T wraF Afew 7 a1 qwqr g,
ITIH AR B, q G ATAT AT SAT9% I
A & fqg, @ F HTORr W qAFATE |
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atfgr O saF GAwd wee @99 A,
qefr AT IF T I IAA AT qAvfEl
T ET FC AT |

wifee ¥ & ok T Fgar Fiaarg
q1q Fax fafeeT g 3, qav ¥ arqq

T T | ‘agaaﬂu fFa1 &, 7w W ¥ uF wer
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AT & SN &1 §9 ATSA G HAMN
FY qTT FEAT WIE AT gL AT fafqeex
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FF al AT FEHE FT AT 1 (54T,
=g d9rtg Fr R faET AT g o uEw
Yad wearfs agar Sdmg w1 44
e qT A F¥ wlaw  wfww )

=t et WA AR ¢ I ghearav
¥ JATT AG AT FHA

H{t s AT ;WY ST oY agr
g aara Y agi g, vy & wEEwr

aTTq YAAA qIES, W1 I1eH efaw
FAAT Z A€ ST e aITar g fF S awr
FATATT AT T AT § STHT 3-3, 4-4
U2 AT UT ATAT § ) FE X @ATE
gl 7-8 qi9 @A oy &, &% w9-

FE Io7 gy, MfAeE s w9 wETe
AE IEAT T | AT WA AL F YL
g T JIXH AN HTAT THOH FgT
f 3T Fg F1E qAACT ITHFATR
gger ot fafreew 5@ F Y@ AR F
qarfea®s @ gAA F1 AATT Y AL S
g 7 Fqrawrg Z, fERar ara Fr gAa
FIAATY TEY g, e worge w1 fAA
F1 AT AEE | qATAT AR FT A
ardw FEAT FAFT F1 H1S G T AT
wF g% o @iFTAr a7 9 gF A9 9,
7 Y FA FAT FYAT A AT 1, ITH
qFANE TH FTA XN | qA 98 A3
¥ FEAT, FqT R qad FFT AT AFAT
T dwrawm ¥ fraa @ |8 & g
waarfad  #gr F FFEAT E 1 FARL ST
yafafres qrav foelt gE & I ave
AMOFT FEL EgTH AT Afgw eH-



177 Budget (Railways), 1970-71,

fafrds waw #1d e qu swm@
FWE! AH Tt aw@t g 39w aE
Ty F IO A F oFEy £
fo s o awd §, AfF sow aiw
TATFT A AN AT AHAT S\ T WY
War gag faegw a2y o fafa
WY 47 AT 2, SAF A0F TRAF A
ATEF AT T @A A€ F wEAT A
TNGT TFa | F wumAr g 66 ozE
TE AR eArA AT AfEe | aE S

T AR F7 faeewd gAwr Ry
qW FAT AfET ) zAF  warhcers s
3T ATTHI G=AT 8 a8 79

T gH Ty faelt oft qw & W
FAE A T ATAE AT vty
A g @ - e Ao
TF WF A [T FTH 9 OH-
forer & ofie b 17w gz oRr-
frgz &1 sefrort & 7@ w5 Emw
T[T @S AT, FAH gga oA
gt 8, d T AT A wge 3
4-492 M Az G o 7w faafay
Auw ag A wrad A ¥ arar argar
g AR 97 ag 25 wqaaw s mdy
fe=ft & fag wadt 29% whow ¥,
9% We I A Fe Y afFw w@uw 97
[T @ wTrEm gwwr faegw A
faar . & wrgar & sAwieT Taa
REd W af w0 ug fegd dae
g1 MR AT 8E Hz g Afre fag
W AT Sw zrew wT g gAY
AT F aga AT ST 2 | O
R F@T § Wlear aq &, wag &y
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95 FW, AfFT a9, wEE I
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WA aga warar fagwa wG qfE
w9 @M OF  9AT wggE W%, A A0
g wiT ¥ faw I @I AR AR
SHA 9T S ZY, uFk W@ @l | AT
g FEFT F@H FIAT § | IIATTHTHT
gfEFar

SHRI K. P. SUBRAMANIA MENON
(Kerala) : Mr. Vice-Chairman, Sir, in his
speech on the Railway Budget, the Railway
Minister propounded a principle that the
Railways should find its own resources for
development. T do not agree with this
principle, Sir. As you know, the Railways
in India is the most important of the
transportation systems. In a developing
economy, the transportation system is the
key factor in development and, therefore,
its accelerated development cannot be
possible with its own resources. The
society as a whole out of its own surpluses
may have to provide the necessary resources
for the development of a basic necessity
like transportation. Therefore, to imagine
that for all its needs in the coming vears
for development purposes, the Railways
themselves have to find ali the resources
necessary for development, is a wrong way
of approaching the problem. But at the
sane time, I do not discount the idea that
cach enterprise even in a planned economy
has to find its own optimum economy ard
hase its development on a certain  amount
of surplus which it can garner through its
own operations. Looking from that point
of view, I feel that whatever may be the
necessity of development in the present
circumstances for the Fourth Five-Year
Plan period, the Railways, if they are
serious about it, can find the resources out
of their own operations, without increasing
the burden on the people as is sought to
be done now. For example, it is a well
known fact that the Railway system in
India is a paradise for contractors. In all
these 20 or 22 years of independence,
what we find is that the Railways have
become poorer, but the Railway contrac-
tors have become richer. This is the para-
dox of the whole situation. To-day the
Railway systern feeds all sorts of murky
people who make millions in money out
of contracts, out of all sorts of supplies,
etc. But the Railways get impoverished.
First of all, T would like to suggest that
if th~ Railways are to run as an efficieat,
model system of nationalised transporta-
tion, then they have to do away with this
private contract system for construction
purposes and such other matters. That is



179

[Shri K. P, Subramania Menon]

one of the most importaut things that the
Railways have to do, if they are szrious
about self-sufficiency,  about increasing
tneir own resources.

Secondly, even granting that all these
things exist as they are, ate we having effi-
cient operation aand management? Now
along with the papery of the Railway
Budget. the Audit Report of the Railways
for 1968-69 was also circulated. The Audit
Report points out that there has been a
systematic over-estimation of expenditure
in the Budget of the Railways. In the last
year for which Audit Report is available, i.¢
1968-69, there had been savings of Rs.51
crores which represents about 4.5 per cent
of the total yrants which had been voted.
Now it is based on such estimates that the
freights and fare charges, etc., are cal-
culated. Therefore, there is no guarantec
that in the current Budget also there is no
over-estimation  of expenditure by the
Railway Board. This is one of the methods
by which the Railway Board has heen
tryiug toimpose additional freightrat:s and
fares on the people. Therefore, I am not
sanguine about the estimates presented
to us by the Railway Board and 1 feel
that there is enough scope even in these
estimates for considerable savings to be
effected.

The third point that I want to make is
that there has b=en a consistent increase

in the underlised traflic receipts of the
Railways. The Audit Report points out
that last year the traflic receipts which

should havs come to the Railways but
which has not been realised were over
Rs. g1 crores; that is, they are unrealised
traffic receipts for which the Railways had
rendered their services. And this sum has
been increasing every year. So, here again
you will find that the Railways are lagging
behind in collecting the revenues which are
rightly due to them for the services which
they have rendered. I am sure if the
Railways tighten their machinery and
become more efficient in  collecting  their
revenues, this sort of fresh increases in
fares and freights can be avoided.

The fourth point is the question of waste.
As you know, cvery year the Audit Report
has been giving us a plethora of instances
in which the Railways have heen wasting
a lot of their money. I will just point out
some of the most striking features. For
example, in the matter of purchase of
stores, componcnts, rolling-stock, etc.
the Railway Minister has claimed that the
Ministry is going about energetically for
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the attainment of self-sufficiency. But thiS
1 not proved by its actions. For example>
it is found that in regard to the Suri Trans-
mission System which was invented by one
of our engineers, in 1965 an Indian firm
asked for rights to manufacture the Suri
Transmission System with the power pack.
But the Railway Board did not consider
it sympathetically. It then went to West
Germany and the patent rights were
handed over to a West German firm.
And the Railway Board has started im-
porung the power packs with the Suri
Transmission System at Rs. 3,62,000 a
piece, whereas the Indian manufacturer
had agreed to supply atthe rate of Rs.
3,50,000. Now the Railway Board goes on
importing this thing at a terrific cost to
the fureign exchange resources of the
country. While within India we have got
indigenous capability of manufacturing it
the Railway Board does not think it
proper to utilise it.

Again, Sir, in another instance in
which battery sets were to be purchased,
the Railway Board, thinking that the indi-
genous capacity for battery manufacturing
is not enough, placed orders again with
another West German  firm. T think
in the Railway Board there are a lot of
people who have got a special affinity for
the West Germans. This is clear from the
Audit Report.  The Railwav  Board
placed orders worth lakhs of rupees for
about 1,60,000 pieces of battery sets for
our passenger coaches, etc., whereas within
the country the Indian manufacturers have
offered to increase their capacity to meet
the entire nceds of the Railways. But the
Railways did not pay heed to it, and as
a result, as the Railways started importing
these battery sets, we have got to-day a
sutplus of battery sets with the Railways,
whercas the indigenous capacity is not
utilised in full. Now these are two ins-
tances wherehy the Railway Board’s claim
that it is trying to increase its indigenous
capacity in order to increase sel{-sufficiency
in India in the matter of railway equip-
ment, is proved false.

Then, Sir, use of defective materials
which can cause serious damage to the
track, serious accidents, etc., has heen
pointed out. In the case of the balancing
beams supplied to the railway wagons and
coaches for the metre-gauge railways,
it was found that almost 6o,000 of the
balancing beams supplied for the metre-
gauge System in 1965 to 1968 in the North-
East and the North-East Frontier Rail-
way were defective. I do not know what
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the inspecting agency of the Railway Board !
was doing when they purchased these |
defective balancing beams.

|

These defective halancing beams would }
have caused a numher of accidents. And. |
may be, some of the serious accidents that |
have taken place on the metre gauge lines
must have been due to these defective
balancing beams, Sixty thousand of these
defective heams were supplied to the rail-
ways and they were fitted to our coaches
and thus they endangered the lives of
millions of our people. The inspection
agencies of the railways could not spot out
the defect, but later on when accidents
were taking place, when the railway
coaches began to slip out of the rails, then
they found that there was something wrong.
On inspection some of the manufacturers
who had supplied these beams were found
to he responsible for the defect. But
strangely enough the railways could not
place their finger on the manufacturets
who were responsihle for the defect .

SHRI LOKANATH MISRA: It must
have been done during Mr. Jagjivan
Ram’s tenure.

SHRI K. P. SUBRAMANIA MENON:
Whoever it was. As far as we are concerned
whether it was Mr. Jagjivan Ram or Mr.
Nanda or Mr. Patil, all are equal and it
does pot make any differcnce. So,  this
thing continued and the railways could
not place their finger on who the suppliers
were. Therefore, in order to replace all the
60,000 beams the railways have to spend
crorves of rupees and either purchase them
from outside tnanufactyrers and replace
them. or manufacture fresh heams in
their workshops. But who pays for them?
It is the Indian people who pay for them.
We have to pay more freight and more
fares for the sins of commission and omis-
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sion of the railway officials and the Railway
Board. This is the sort of thing that is
happening in  the railways. This is the
sort of callousness they show and cause
immense danger to the railways. If the
railways can stop some of thesc things, I
do not think there is any need for getting
any fresh revenues,” for imposing any
fresh taxes or fresh hurden: on the people.
This is my general ohservation on  the
railways. ’

Another point that I want to make is |
the railways' talk of efficiency. Here also
there must he a proper perspective. Indi-
vidual enterprises can he made efficient, |
but not at the cost of the national economy !
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as a whole. And hereis aspecific instance
of the railways where they try to make
economy by individual efficiency at the
cost of the national economy as a whole.
For example, take the question of electri~
fication. It has been found that the
Southern Railway every year incurs 2
loss of 11 to 16 crores of rupees. One of
the main reasons for this loss on the
Southern Railway is that coal is not
available in South India. Coal has to be
transported from long distances, from
Jharia, etc. collieries by coastal ships or
through railways themselves. This is on¢
of the main recasons for the high cost
of traffic operations on the .So_ut}xfl:rn
Railway. One of the ways of minimising
this cost will be to electrify the Southern
Railway hecause in  the long run it will
be much cheaper to run electric trains in
the south than in the north because in
the north the railways are nearer the
sources of the supply of coal. Therelore,
no extra expenditure on  coal will be
there in  the porth as it is there in the
south. Duc to expediency of due to some
other factors, they have electrified the
railways which are closer Lo the sources of
coal supply, and not the railways which are

far away from the sources of coal supply.

As a result we have to undergo big losses
on those railways and the national economy
as a whole suffers.

Sccondly, take tie question of diesclisa-
tion. It is true that dieselisation in the
immediate future may bring in certan
economics in the railways. But, who pays
for the diesel oil?  The country has to
import diesel oil or it has to import petrole-
um and refine it into diesel oil. Therelore,
the overall cost of diesclisation on the
country is much more than the henefit that
accrues to the railways through diesehsa-
tion. Not only this. Diesel engines them-
selves are to be imported or at least most
of the parts of the diesel engines have to be
imported whereas we have got sufficient
capacity to manufacture steamn  engines
in India. Therclore, if steam engines
continue to be in wuse, there will not be
any extra expenditure or foreign exchange
either for fuel or for the import of dicsel-
cngine parts or diesel engines. Therefore,
the country as a whole loses doubly while
the railways can claim that they are func-
tioning more efficiently. This is a wrong
method of looking at the overall planning.
Thirdly, if we have to have more efficiency,
I will prefer or 1 will give priority io the
doubling of the cutire track in the country
rather than have dieselisation or electri-
fication because if you can increase the-
number of trains, that will mean much
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[Shri K. P, Subramania Menon]

more in terms of national economy than
increasing the speed of one particular train
on one partjcular track using diesel oil,
etc. For example, I have 1o go from here
to Madras. I am a worker. My work
brings me about Rs. 15 orsoaday. ThusI
create some wealth, It takes two days for
me to travel from Delhi to Madras. In
addition to these two days I may also lose
four or five hours because of the late run-
ning of the train. That means, to that
extent I am losing my working hours. And
when I reach Madras I find myself com-~.
pletely tired hecau,c of the heavy rush
in the train or hecause of other difficulties,
There is difficulty in getting a ticket.
I have to spend one full might on the New
Delhi  platform  for getting a ticket. In
this way you can see how much of national
waste is involved hy wasting the time of the
working people in  getting tickets, in
travelling extra hours, etc. And the rail-
ways claim that they are having a big
€conomy . , .

SHRI LOKANATH MISRA: I wish
the honourable Member had asked the
people in West Bengal all these things,
when  he induced them to go on a strike,

SHRI K. P. SUBRAMANIA MENON:
That is a different thing.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Your time is up.

SHRI K. P. SUBRAMANIA MENON :
I just have a few more things to say.
Therefore, Sir, the economy in a parti-
cular Government enterprise or even a
private enterprisc cannot be decided on its
own merits. It has to be decided in the
interests of the national economy as a
whole. Therefore, the way the ratlways
are going about is absolutely a wrong way.
Tt is just like any other penny-pinching
capitalist thinking of increasing his own
profit at the cost of every other sector of
cconomy. This is my point.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Thank you.

SHRI K. P. SUBRAMANIA MENON:
Then, coming to some of the problems of
our State . . .

THE VICE.CHAIRMAN (SHRI
AKBAR ALI KHAN) : You have ecx-
hausted your time and I have got one
maore speaker to call.
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SHRI K. P. SUBRAMANIA MENON :
. ..we have been for a long time demanding
that a coastal line from Cochin to Trivan-
drum should be constructed as early as
possible. You know an efficient transporta-
tion system and a cheap one at that, is a
sine gua non for industrial development.
Without that there cannot be any industrial
development. Kerala is a backward State
industrially. But T would not say it is
backward in all other respects. Tt is
industrially backward and if industry has
to develop in Kerala . ..

SHRI LOKANATH MISRA : It is
industrially backward because it is forward
otherwise.

SHRIK.P. SUBRAMANIA MENON:
No, no. That is a different thing Sir, if
it has to develop indusirially, it has to
have a proper infrastructure and railways
are one of the most important part of that
infrastructure. Therefore, I would request
the Railway Minister to see that this rajl-
way line is constructed early.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALY KHAN) : Mr. Mallikar-
junudu.

SHRI K P. MALLIKARJUNUDU

| (Andhra Pradesh) : Sir, I  thought I
could . . .
THE VICE-CHAIRMAN  (SHRI

AKBAR ALI KHAN): If you want T can
change it. Mrs.  VPushpaben Mehta also
wants to speak. It 1s for you then to
decide.

SH.I K P. MALLIKARJUNUDU :
I can give place to our honourable lady
Member.

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : All right.
sfAdt gearas wRTEATE {gn (-
) : ARG ITHATEAE A, [ TAZ
F AT § a1 AT wEIT Ugd & Wl #
faar g % fw 7 s19 Graar foan
AT | ZH AT WY gAY 3T, 99 a5
Fqq ey g, f+ GFuar sga w”n
gy aft faar & i fF T, 97
T qufrs #raw gad g ARA
Wa A wagi A gegAre A g
fF sn A A A< Ferg w1 FFRIAT
qgT AT, 3T FEATA FI Aq9 o far |
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qTIFT Ag @A F At g F 9«
yrzaz JFET AT fEEY AT F O
Tora g ar gw Faea § w0 &< fqar
Wzde ¥ ATY A, TART AT FL AL
AT gafas FFex AT AT | HAT A
Ay ¥FeT & 3FAT &1, I9F (FE
T A8 Fra ¥ fyed aw qra § Ry
WY N LY, g eF fFaw s A
Frag @ I § wgw fraw g
AT AT fFay arw Fg d g | A S
WA § A dgrd §, SaRl UFA
AT FE AL G| FTATF AR AL
for ST 3 2T UF WA TOE A W
FA fEwrar g, =g dqewE FTE AT
TTH FTEN, q@ Fgar & AT ) T
gFIT W@y @0 S g FHEN-
T VFEH §, I 9 a9 ¥ 3-
e Fer g ag gar fam  dee A
FE FTag |

gadr TF ag g O gl wrdeAwar
ST dY ag  Fdr Y FdV ], FTAAAAT GV
T8 o 5 g fe ax fa7 agd s
g1 omR At g aai 9w e arag
¥ TIAT A7 SWR HITL AT qHET T, IEF
s o gfagr o, a8 9190 9 GEIAT
Sa%F 3aT ag glagr AT qerEt Agg,
W T FF ST AATE | FTHAFAT 5T
T AR fFUd 71 T | @IE, AR
wed T A Jar g7 9 FATH H A3
afe gard gfger oger St T@r @
21 zofqd # agi §ag FET AEAE
fF faar dar @gr § SEF W FT4-
guar X q¥wa A gfaar W s
Tifgg |,

St frarsse a9 1969-70 FT 949
fraT T 91 3" 9T @1 fF g
ATASHT 5 ATE JF TS § | g 95 BIET THA
Y, 7T q19 FAA @r 5 sER v
A TFTRw 17 AT 60 1 BIF
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FEZATZ | gAA A7 91 fF 3% arey
5 @TE al ArHEAY ATE & A sfpfue
T FfHT CFAYAST aqTar 17 FAS w0
afFT 12 09 55 qr@ w99 77 lwfoe
ga9 @1 | a8 &Y g1av g | f5asy S
& wlealzmm #1 379, 39T 3o @A
g 39T F® wEd & | zafae adrear far

giar & fF gare S & @ Tad Sfefire
2 Sfwfme &1

¥l O WrE § Fanat 5 40 W g
70 STEHY 3 1 T F oWy @ of
HPASTATE § | FEE FATH A 8 7wy 45
& FifF TIT T A7 Tl F57 q=AT R
faaar 98q=rg F1 W AT § IaAr &
W1 Y g AR 3aT AW AT ST & | Ay
gaT gl afwat &% gt § Sfwfoe
HY ATATE | L AWE F TOT &H 7 A
fFraT a1 g, SuFT Fara (genn G
wATT A ARG FTAE T2 74T, gH1%
St FAAIY g I qedg ag e
MRS Fg qiiAferw www g
TR AT AFATE AT 1qgar g ¢ |
Fgar gar &g JfET sroAr wrdewar
Aama @ fGadr gu g ad | o
ga frady & afaw rax aw3 & ) fraa
G¥d N E B FAH F, Jave FATH
F AR 9T FATH &, IqT FHA-F9 ITHT
fewz a8 faa 9 € | d9 & A1 =,
W I AT ®W' AT AT | S 9T
e qgd WA, FEE 99 qE
9T ST, o § TG ALY § AT o 37
el g A1 AT, q@, Iwg A G Y
gt Ja Wi & faay gard ww a9
dfar gl gt & wriwwar avgfe &
AR foaw v gfear & g9 916w,
St =81 axg & g =Afgd ag
B &\ UF I WHEE g T &, g
oF qefa rag & &t Afaw v
T FW | FAFES & W AW ¥ a8T
Igad FO | A AL Afeeg e
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[sfimdy qearE@T FAEAUG qEAT]

[RAJYA SABHA]

3mr fr ofafedsr ¥ 9 ¥ aga e a1d
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qift §, W WA & 9GS AR Aqry | et & et afufrie G, agt

Foara gar T EET aray g o
et % FICHT FQT &1 | AH FTE §, ATEY
gy za 2T 8, gAX ¥9N A2 KT AN
g & @t qew g &1 v feav 1 gar
T 98 991 TFGT FI AT A AR EH
FATT S | AT B9 FAT FWI E | EH
gaf d9Ty WA g AR FAT S Fafar,
froed @ AT E I qre A wfe-
f“ﬁg»‘fiT-‘-T FE TAfAT S T gH OH
Gi gd FWE AR ATfET s a9ar
F . FE G, TAA Y FT FA E
AHISHATE A 1T FIAE, STH AT A §
Ga1 T F ATTT @1 FpTerT § ) e
uF WIS J AqTIT 900 AL FW g L ;T
IT% TIC sAAT dAr @ T gar g 94
fip gmik are dET G A GET RS
g FAan FroAg g ey g 1 oar s
gaars o @At adl T asa g ag
@q] IaUaT dgar graat  Srar g |
stata giar & fF 9 & e
FT FT F FEE FATH § FEIAY IFT | HAX
Tg WA a9F @, TE T q9T TG
T FEE FATA §, To Yo &o § Y & Ig
# ardfy 57 ¥ fFw FX [WE 1 TEF
q13 9@ &R ATA=FAT T § AT a8 g
AT AN F A g 5 e
wad ufefrae cefafEmm #waq)
it & Fifeq & gadY § Wa a1 FaAR
¥ aR @I A€ F F2T AT =Sy
TEY A I F /@ T F g
g fF @Sl AT 1971-72 %7 W
g gad gEar fewan adi aerr
qear 1 # a1 8 WY o 5 5w av ae
qETSATE FT AT AT &1 @Y ar 9w
e @ FHY R W wEr ¥ Agy
gs gwer a5 a7 | gafad g ag graar
aifed fFat@ T IR Fo - A
T J9 T A fAgear § s
fod WrEAT 9SAT L WA T oo W oo

. TEI VAT O, AG HTEHEM FFIT, Ag

gRIT &g T | R ST &=l @R ag a
e mEAF AT P s F dw@ey
g BlE-BIZ ®UW 9I0F WE WY e
g, arir 7 gawrw WY Ag g s #rs
g afaer s d8wE Ay et S
I8 FAT A8 (At AR srrag Tew
|y g6 ZaTR aRr FE wwIT iy gl
That & forg qg AL, B wuAl
Ffm TS dr wfg foaw fad s
femd 2 g faa ot o dmr =rfga
Fasly g% T ot q1UF w2 F uF 9rg
faar ) SaY wen, afge S, sy @
AT TRl # AT g, gwr FewEi A
s} TS A ATAT | o qriicr AT
FEA G W @RI IR ES @A &, graT T
gaa Wt @we waE, gAR fag #15 g
AR @At @, oHY gardr frafa g

gAdefmr Far ¥ Fga g fFo=w
Fudt frgam Mg g GFag ard gfmn
¥ oguwaw T arg, 3aw @i foe
fag w7 & wr gard Ffor 1 afqg
Y ar afig | o= 1 g™ & fag, O
foaa, v «0%F & star faaar angd =g
T frear @ R gE F1TA a9 wEw
199 g9 WA § a1 1 9l qrer
ArAT e AT a1 TFE AT qrar @ ar
a1 feeeft 30 % wrewe faem FT AT Y
ATAT B ST T X FFIHE JF AT &
@ AFS dmar g ;T F%, guId
AFL gz A qEH ST FWE

4 P. M,

ag o<t Afewa M aag F 97 g
zg® dueenes (gt & ar guer sut
AR Y g1 T8 fawar g, g9 T8 fraar
g 3w T fAadr 8 @Ed s
g @ g § fF wvaS § A1 2T arelt §
d SuH am F fag 609 RN weI E
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A o faoelt F FEHATATT FATAT qgAT
2@y gt =g ¥ faT 62 9 AW oS
g1 A7 g A H qer fF 2 4%
STRT T fAd AT & Y AA & FPO AT
& fF TreA T AN o9 A o
AT &1 A7 w1 o gw = § oy
g a1 gF g wE qedT §, Wed qQW
#T &< qear g, Yodvo FT &z AT &
W T FT W@ qear g, AT we
A FrE Fow dAw A A9 F AR FAS
UTETT @2 & Goq THq T A ¢ |
TE% AR A q@ wrew A & A A
wefr ot ¥ wgAT W § 5 o9 w@E
AR # Araw F fF qar i far g
UF qT ar 60 % fx Y § R gwA
I I JTF 62 G o I §
o 7 3@ X #Y SgFwdr AT §, qAH WA
AT T, AT T STaHT s 79 A feATAT
ATEAT § | T T T T I/ qA@ W
¥ Tag TEN AAT AV AT LT
& i A 2 T U GFR &
HTTHT FHIE FAT 59 A gar g, av
IgF FIA AF ATAR A0 & |

ZaQ A9 S g WA W ¥Ed § 4@
ag g (5 S @ faear § 9 amfee
BT FIAT T g7 § | I QAT 9gd
gug faaar &9 g I ™ 93 s9a-
zfeq FAST § WY FFT AT WL WY TF
IH IR F© A fFFATIATR |

ftadr a1 § 98 FgAT AEA § AR
§ froer AT aorel ¥ 39 TR H Figal To7
ot <Y g 5 Foraw dmme & S A
STt S 9 WA g IaF AR A [P T
¥ fra st Tifgd afew e fafredy
T ST HVS eATT TG AT & 1 AT ATE
¥ ¥ oY e FAQT ] 98 FHTAT T
? o IEH AT ST e g ST
3 mgwlaw 2452 W 42 I ET AT ]
A1 gaaT § forad T aTs T e
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€1 FATaT § AT ST &7 ATA ATH A F1GT
QWY g ST 2

[Mzr. Deputy Cnairuan in the Chair,]

FA aF THE TCH JA9 FY I A IR
qaa@gar%wﬁwm'@ﬁg%t{a‘rsﬁ
TH AT AT 41T I |

MR. DEPUTY CHAIRMAN: We
have to take up another matter for consi-
deration . If you want to take time, you
may continue tomorrow.

SHRIMATI PUSHPABEN JANAR-
DANRAI MEHTA: Tomorrow I am

not here. I will finish within five minutes
now.

MR. DEPUTY CHAIRMAN : Please
finish within two or three minutes.

SHRIMATI PUSHPABEN JANAR-
DANRAI MEHTA: I will finish within

five minutes. wzqzﬁaﬁr—raﬁrfwgﬁsmﬁ
dgzagrgmT g 4 foow 3 ame ¥ 3w
ard fawrrad F7d 91 W § wR gww
ARA T gAars TGy ﬁa‘raaf’rtasm”r
aF Fr5 q9 & fFar o g

FEAIA@A AR FgN L ag e &
gufear gefmar o qEr TATET aF

WA ATIA SIS FT N AT qF A |
T@ ATSA Fr g 22 foFaT "ex § oix
AT qg ATZT FAT &7 AT & av agi #v
ST F1 agd giaeT g R )

e araag g & e § s
aF A1 30 MF FY 1€ § AN WA
AT aH & I H g1 AT qv Al
I ACE ST T [T A B g
el feT 8 1 T ag & w1y § ey
aF St 20 e WX &1 T & od
off XA ATIH I F JIH Fgr 9T AT
T AT TF I HATT A o419 Ay
fear &\ %9 &1 ST ST v § gE
TE A N A gEifa a8 R
2 FBET ofEr @1 mw § ek
Fa made 7 fewmw ¥ fag Jgw
Ffra agaad frar 3 afew 7 m®
AT aTEdt g 5 99 ' aredy Wa
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[rad T A Agar]
ATz aer 3 Fang o FE & AT arfga
ATOET oA & e w1 T §
wa gwag 0 O st g AT T A
grqm o7 ¥ agt W efeee ifeE AN
21 off sfa® S9EAT & | AN 39 @
¥ fau o g W FAr o a1 1=
e foretr g A gEs fog w e
T AL E | S T H aigx ufar
% w1 & fog ooy safd AT s
W I F AT Sed § A® FH W

ot =1fEd

aardy ara o § FEAT AR § T TR
ﬁﬁ%ﬁﬁﬁﬂtmﬁg A o faeraredfy
oy ¥ wa=fai @1 ¥ afEd =g
>y 7 el faerdt § AT @TEET & qEd
o ¥ o A J@A T T AT ) ww
Fron og & fE ST W TR § A
qeas & 2 S 9% FESAT ¥ g7 L
AL w1q IAFT AfEE avas & GreE
gg—aawgréﬁaammﬂwmm
¥ 9oy I Y | A 78 gt 8
Bt AN arat & frg oY 9 A AT
qEar & # 7§ a@ ¥ w1 A aga fex
g AT &

ot arg & o § g 0 faaa
FrAT AR £ R g TTSHIE FV ATEA
£t =Y wr # sty @ S = i
ag ATEH 30 WA A sfas 787 & ST 9ee
£ TorRiE F wry fre & 48w
3tz Teq ZT0RE FT TG ATATAT FY ST
A -Qéa Xerd F oft SITHEAT I FIA )
zafrc & i ¥ fEe AT 1T
g b fom @l ¥ aix & A% fragw
T 2 98 9% @ § mafEr 33X
ifae #1

AT FEHT ¥ FIAT WO AT
v g !

[RAJYA SABHA]

Discussion 192:
SHORT DURATION DISCUSSION
UNDER RULE 176 REGARDING THE
SLOGAN OF INDIANISATION OF
MUSLIMS

MR. DEPUTY CHAIRMAN: Now we
have to start with the discussion on
Indianisation of Muslims.

St Ao Fo THATHHT (HET N3 ) : 57A,
AT TF FFEAT 7T 99 31 w7 fga
ug & F a1 Fr qg g . . .

MR. DEPUTY CHAIRMAN : Just
a minute. Will you please sit down? This is
a very delicate question and I would like to
appeal to hon. Members to he very careful
in their observations and they should try
to see that their ohservations will be such
which would Lelp to create the suitable
atmosphere in the country for communal
harmony. Also I would like to inform hon.
Membets that there are about 21 or 22
Members who would like to participate
in this discussion. The¢ normal time allot-
ted under the Rules is two and a half
hours. It is very difficult to accommodate
all these Members and I do not think I
can call all the Members. However, who
ever may be called he should restrict his
ohservations to eight to ten minutes so that
I can try toaccommodate the maximum
number of speakers. If any hon. Member
takes more time, then it will only mean that
we debar come Members from participating
in this important discussion. Therefore I
would like to request hon. Members to
restrict their ohservations; they should not
take in any case more than seven or eight
minutes.

St Ato Fo AWAAFT : A, AT
zq g ¥ grivafesw 3w ¥ faq 3@
avg &1 feowas I Grar o1 awar & 7

“sto ralse a discussion on the slogan of
Indianisation of Muslims raised in certain
quarters” -

5t IqaATald : ATTHT @I FATY
are ¥ o7 war g SR # aAgan g & ogw
T@ ¥ @IE IBHL e FT T T
T8 fpar straT athed 1 # s sy
F&AT 5 38 G977 sqaeqr &1 TF9 BT
SEd AgY & ifF 39 a9 w7 e
FT I9 930 &7 ISWT IT I[HFT § AR
It ¥ [T 7y bEAT g1 FF 3@ A



